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Item No. 19  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 606/2018 
(IA No. 163/2021 & IA No. 299/2024) 
(In respect of State of Meghalaya) 

Compliance of Municipal Solid Waste Management Rules, 2016 and other 
environmental issues. 

Date of hearing: 05.09.2024 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

Respondent:  Mr. Amit Kumar, Advocate General & Mr. Avijit Mani Tripathi, Adv. with  
Dr. D. Vijay Kumar, Commissioner & Secretary, Urban Affairs Dept.  
(Through VC) 
Ms. Isawanda Laloo, Director, Urban Affairs (Through VC) 
Mr. R. Nainamalai, Secretary, Forest & Environment Deptt. (Through VC) 
Mr. K.R. Nongrum, Jt. Secretary, Finance Deptt. (Through VC) 
Mr. M.B.K. Reddy, Addl. PCCF (Through VC) 
Mr. J.P. Lakiang, MCS, Mission Director, Swach Bharat (Through VC) 
Mr. G. Chyrmang, MFS, Member Secretary, MSPCB (Through VC) 
Ms. K. Enatoli Sema, Adv. for Meghalaya SPCB    

ORDER 

1. In this original application, Tribunal is monitoring the issue of solid 

as well as liquid waste management as per orders of the Hon’ble Supreme 

Court dated 02.09.2014 in Writ Petition No. 888/1996, Almitra H. Patel vs. 

Union of India & Ors., with regard to solid waste management and order 

dated 22.02.2017 in W.P. No. 375/2012, reported in (2017) 5 SCC 326, 

Paryavaran Suraksha vs. Union of India, with regard to liquid waste 

management (sewage).   

2. Today, matter has been taken up in respect of compliance by State 

of Meghalaya.

3. We have heard Mr. Amit Kumar, Advocate General and Mr. Avijit 

Mani Tripathi, Advocate for State of Meghalaya with Dr. D. Vijay Kumar, 

Commissioner & Secretary, Urban Affairs Dept., Ms. Isawanda Laloo, 
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Director, Urban Affairs, Mr. R. Nainamalai, Secretary, Forest & 

Environment Deptt., Mr. K.R. Nongrum, Jt. Secretary, Finance Deptt., 

Mr. M.B.K. Reddy, Addl. PCCF, Mr. J.P. Lakiang, MCS, Mission Director, 

Swach Bharat, Mr. G. Chyrmang, MFS, Member Secretary, MSPCB 

virtually and Ms. K. Enatoli Sema, Adv. for Meghalaya SPCB. 

4. After the previous order, the six monthly progress report dated 

30.08.2024 has been filed by the State of Meghalaya. 

5. We have examined the report. From this report, following position 

in respect of solid and liquid waste management in the State of 

Meghalaya is reflected:- 

We find that no progress has been made after the last order dated 

22.12.2022 and deficiencies and the gaps in management of solid waste 

and sewage are as under: 

[A] Solid Waste Management 

(i)  There exists a gap in the processing of solid waste to the 

extent of 114 TPD which is adding to legacy waste every day.  

(ii)  There is no disclosure on the utilisation of 94 TPD compost 

and its quality. Further, there is no disclosure on the rejects 

coming out of the process of composting and its disposal. 

(iii)  There is almost no waste processing in other local bodies like; 

Shillong Cantonment Board, Tura, Jowai, Williamnagar, 

Resubelpara, baghmara and other three Town Committees 

and unprocessed waste must be piling up and when dumped 

down the hills and it may be entering in streams.  

(iv)  We find that no characterisation has been disclosed about 

inerts being landfilled to ascertain that no other waste is co-

mingled.  

(v)  It needs to be ascertained in what manner recycling (scrap - 

58 TPD) is being carried out by the Recyclers registered with 

ULBs. 

(vi)  We find that 5.16,951 lakh MT( Total legacy waste : 5.39,174 

minus remediated waste : 22,223 )  of waste is yet to be 
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remediated. Further, timelines stretching up to December 

2026 violate MSW Rules, 2016. 

[B]  Sewage Management 

(i)  18.63 MLD black water through septic tanks is either seeping 

or getting mixed with grey water and being discharged into 

rivers/streams and drains.  

(ii)  Performance of existing SBR/ MBBR treating 0.435 MLD has 

not been disclosed and details of types of de-centralised 

plants to be set up are not provided.  

[C]  Ring fence Account 

(i) An amount of Rs 48.53 crores has been ring-fenced and 

expenditure incurred on ongoing projects.  

6. In view of finding of gaps and deficiencies, we form a committee of 

representative of member secretary CPCB and IRO of MoEF&CC to file an 

independent assessment report on sewage and solid waste management 

in light of observations made. The Committee may undertake field 

assessment covering Shillong and other local bodies and also suggest 

viable options to expedite the remediation of legacy waste and setting up 

of DSTPs. The report be filed by the committee through CPCB at least one 

week before the next date of hearing by way of affidavit through e-filing.  

7. Let a fresh action taken report be filed by the State of Meghalaya 

covering the aspects noted above at least one week before the next date of 

hearing by way of affidavit through e-filing.  

8. List the matter on 27.03.2025 for consideration of report in respect 

of State of Meghalaya.  

9. For State of Tamil Nadu, matter be listed on 12.09.2024 as per 

earlier direction. 

Prakash Shrivastava, CP 
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Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 

September 05, 2024 
Original Application No. 606/2018 
(IA No. 163/2021 & IA No. 299/2024) 
dv.. 
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1. BACKGROUND 

In compliance with the directions of the Hon’ble NGT vide order dated 05.09.2024, the State 

Government has taken several steps to improve the solid and liquid waste management in the 

state. All efforts have also been made to collect the requisite funds to bridge the gap in solid 

and liquid waste management as directed by the Hon’ble NGT. 

2. DIRECTIONS OF THE HON’BLE NGT 

2.1 SOLID WASTE MANAGEMENT 

i. There exists a gap in the processing of solid waste to the extent of 114 TPD which is 
adding to legacy waste every day. 

ii. There is no disclosure on the utilization of 94 TPD compost and its quality. Further, 
there is no disclosure on the rejects coming out of the process of composting and its 
disposal. 

iii. There is almost no waste processing in other local bodies like; Shillong Cantonment 
Board, Tura, Jowai, Williamnagar, Resubelpara, Baghmara and other three Town 
Committees and unprocessed waste must be piling up and when dumped down the 
hills and it may be entering in streams. 

iv. We find that no characterization has been disclosed about inert waste being land filled 
to ascertain that no other waste is comingled. 

v. It needs to be ascertained in what manner recycling (scrap - 58 TPD) is being carried 
out by the Recyclers registered with ULBs. 

vi. We find that 5.16,951 lakh MT (Total legacy waste: 5.39,174 minus remediated waste: 
22,223) of waste is yet to be remediated. Further, timelines stretching up to December 
2026 violate MSW Rules, 2016. 

2.2 SEWAGE MANAGEMENT 

i. 18.63 MLD black water through septic tanks is either seeping or getting mixed with 
grey water and being discharged into rivers/streams and drains. 

ii. Performance of existing SBR/ MBBR treating 0.435 MLD has not been disclosed and 
details of types of de-centralized plants to be set up are not provided.  

2.3 RING FENCE ACCOUNT 

i. An amount of Rs 48.53 crores has been ring-fenced and expenditure incurred on 
ongoing projects. 
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3. ACTION TAKEN REPORT 

Action taken with the direction of the Hon’ble NGT in the order dated 05.09.2024 are as 
follows: 
 

3.1 SOLID WASTE MANAGEMENT 

Directions of Hon’ble NGT Compliances 

(i) There exists a gap in the 
processing of solid waste to the 
extent of 114 TPD which is adding 
to legacy waste every day. 

With reference to the gap in processing of solid 
waste. 

1. A 4 TPD incinerator to process non-recyclable, 
non-compostable waste has been set-up in 
Shillong and operationalized in between the 
period from September 2024 till March 2025. The 
current working capacity is 3 TPD. 

2. The State is currently working to complete the 
action plan approved under the Swachh Bharat 
Mission (SBM) 2.0 in setting up of waste 
processing plants in Meghalaya's ten Urban 
Local Bodies (ULB), which has a total capacity of 
91 TPD, details of the action plans and progress 
is enclosed as Annexure IV Table no. 4 at page 
23. 

3. 10 TPD RDF plant is being operationalized in Tura 
under PPP mode. 

4. Setting up of decentralized waste to compost 
units with a total capacity of 10 TPD in Tura has 
been initiated. 

5. The State is taking steps to set up long term 
integrated waste management facilities and the 
details are as Annexure IV Table no. 5 at page 24. 

a. There is no disclosure on the 
utilization of 94 TPD compost 
and its quality. Further, there is 
no disclosure on the rejects 
coming out of the process of 
composting and its disposal. 

The details of utilization of 94 TPD Compost: 

Utilization:  

1. The compost has been tested by Central 
Government institutions and National 
Accreditation Board for Testing and 
Calibration Laboratories (NABL) and is found 
suitable for use. Test reports is enclosed as 
Annexure V at page 30. 

2. The compost produced has been tried by 
local farmers and the results were found to 
be promising. 

3. A Memorandum of Understanding (MoU) 
between the ULB and the State Agriculture 
Department is being finalized to purchase the 
compost produced by the ULB, subject to the 
compost meeting the Fertilizer Control Order 
(FCO) standards. 

Details of Rejects & its disposal: 

a. Combustible rejects are baled and sent to 
cement plants. An MoU was signed between 
the Shillong Municipal Board (SMB) and 
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Directions of Hon’ble NGT Compliances 

Dalmia Cement (Bharat) Limited for co-
processing. 

b. Inert rejects are disposed in the Sanitary 
Landfill. 

b. There is almost no waste 
processing in other local bodies 
like; Shillong Cantonment Board, 
Tura, Jowai, Williamnagar, 
Resubelpara, Baghmara and 
other three Town Committees 
and unprocessed waste must be 
piling up and when dumped 
down the hills and it may be 
entering in streams. 

With reference to the solid waste processing units in 
other Municipalities and Town Committees, the 
detail progress in setting up of processing units with 
a total capacity of 111 TPD is enclosed as Annexure IV 
Table no. 4 at page 23.  

c. We find that no characterization 
has been disclosed about inerts 
being land filled to ascertain that 
no other waste is comingled. 

At present, 34 TPD of rejects is disposed in the 
Sanitary Landfill Site. As per the study conducted by 
Call & Fix, a firm engaged for Bio – Mining of Legacy 
Waste, the rejects consist of the following. 

1. Refuse-Derived Fuel: 7.5%. 

2. Construction & Demolition Waste: 6.5% 

3. Moisture Loss: 24% 

4. Inert: 62 % 

Report is enclosed as Annexure VI at page 33 

d. It needs to be ascertained in 
what manner recycling (scrap - 
58 TPD) is being carried out by 
the Recyclers registered with 
ULBs. 

Recyclable and re-usable materials are being 
collected by the registered local waste-sorters and 
sold to recycling agencies from the neighboring 
states, as recycling plants are yet to be set up in 
Meghalaya. 

Progress in relation to Solid Waste Management as per the prescribe format by the Hon’ble 
NGT is enclosed herewith as Annexure I at page 6, and the summary of the Progress report 
is enclosed in Table 1 at page 9. 

e. We find that 5.16,951 lakh MT 
(Total legacy waste: 5.39,174 
minus remediated waste: 22,223) 
of waste is yet to be remediated. 
Further, timelines stretching up 
to December 2026 violate MSW 
Rules, 2016. 

Considering the long rainy season in the State which 
reduces the working period, a timeline of December 
2026 has been proposed. However, measures have 
been planned to complete the process by June 2026. 
The measures include additional working shifts and 
machineries. 

Progress on Legacy Waste Management as per the 
prescribe format by the Hon’ble NGT is enclosed 
herewith as Annexure II at page 12, and the summary 
of the Progress report is enclosed in Table No. 2 at 
page 14. 
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3.2 SEWAGE MANAGEMENT 

Directions of Hon’ble NGT Compliances 

(i) 18.63 MLD black water 
through septic tanks is 
either seeping or getting 
mixed with grey water and 
being discharged into 
rivers/ streams and drains. 

 

With regards to the observations of the Hon’ble NGT on 
black water generation and its treatment, the following 
steps are being taken. 

1. A pilot project on setting up of decentralized 
Sewage Treatment Plant has been proposed and 
the DPR has been recently approved. Tenders have 
been issued on 18th March 2025. 

2. It may also be stated that most commercial 
establishments and institutions are treating 
wastewater within their premises. The total 
treatment capacity of all these establishments is 
0.34 MLD through STP for sewage and 3.64 MLD of 
grey water through ETPs. List of the commercial 
establishment is enclosed at Annexure VII at page 
36. 

3. De-sludging of septic tanks is being undertaken on 
demand basis. Faecal Sludge Treatment Plants has 
been constructed in 6 Urban Towns.  

4. De sludging vehicles/ cesspool tankers of varying 
capacity has been procured by the ULBs. The 
number of cesspool vehicles available in the State 
has increased to 28 from 4, since the initial orders 
of the Hon’ble NGT. 

a. Performance of existing 
SBR/ MBBR treating 0.435 
MLD has not been 
disclosed and details of 
types of de-centralized 
plants to be set up are not 
provided. 

1. Selection process of institutes of repute to conduct 
Third Party Audit on performance of waste-water 
treatment facilities is being finalized. 

2. The pilot decentralized STPs proposed to be set up 
are containerized units using Johkasou and similar 
technologies as they are compact in design and 
easier to install. This will enable to mitigate the land 
and topographical constraint that almost all ULBs 
encounter. 

Progress in relation to Liquid Waste Management as per the prescribe format by the Hon’ble 
NGT is enclosed herewith as Annexure III at page 15, and the summary of the Progress report 
is enclosed in Table 3 at page 18. 
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3.3 RING FENCED ACCOUNT 

Directions of Hon’ble NGT Compliances 

(i) An amount of Rs 48.53 
crores has been ring-
fenced and expenditure 
incurred on ongoing 
projects. 

The State Government in order to achieve the goal and in 
compliance to the Hon’ble NGT direction vide order dated 
22nd December 2022, has put in all efforts and has been 
able to collect the requisite committed fund to meet the 
expenditure based on the amount of gap in solid and liquid 
waste management.  

The details are as follow: 

1. The funds are deposited in the Ring-fenced account 
and operated by the Chief Secretary, Govt. of 
Meghalaya. 

2. Since the order of the Hon'ble NGT, the total 
amount deposited in the ring-fenced account is Rs. 
60.53 Cr.  

3. Till now, total amount spent on solid and liquid 
waste management stands at Rs. 108.34 Cr. Out of 
this, Rs. 21.52 Cr was spent from ring-fenced 
account, while Rs. 86.82 Cr was spent from other 
accounts from State Government, which were not 
ring-fenced but with specific approval from the 
Chief Secretary.  

4. The Rs. 86.82 Cr could not be transferred to the 
ring-fenced account because of the limitations of 
PFMS system, as it was part of the Smart City 
Mission fund received from Government of India. 

5. From the last order the Hon’ble NGT dated 
05.09.2024, an additional amount of Rs. 12 Cr was 
deposited to the ring-fenced account, taking the 
total amount deposited to the ring-fenced account 
to Rs. 60.53 Cr. 

6. During the same period, Rs. 9.62 Cr has been 
utilized from the ring-fenced account, taking the 
total expenditure from the ring-fenced account to 
Rs. 21.52 Cr. 

7. As of today, the balance amount in the ring-fenced 
account stands at Rs. 39.01 Cr. 

8. The details of the Ring Fenced Account and the 
expenditure made is enclosed at Annexure VIII at 
page 48. 
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4. STATEMENT OF PROGRESS AS PER PRESCRIBED FORMAT (SOLID, LEGACY AND LIQUID WASTE MANAGEMENT) 

4.1 ANNEXURE I: Daily Solid Waste Generation & Treatment Details 

(i) 
Name of the 
District/ ULB 

(ii) 
Waste 

generatio
n (in TPD) 
(District 

wise) 

(iii) 
Breakup of 

Waste 
Generated 

(District wise)  
(in TPD) 

(iv) 
Method of Treatment in the 

District 
(in TPD) 

(v) 
Final 

destination of 
the 

components of 
(iv) 

(vi) 
Break up details of waste processing  

District Wise (in TPD) 

(vii) 
Action Plans to process 100% Waste 

a) b)  c)  d) 

State/UT 
Urban 
Areas 
(ULB) 

Rural 
Areas 

Organic 
Material  

(Wet 
Waste) 

Inert RDF Others   

Energy 
Plants  
(Waste 

to 
Energy 
Plants) 

Bio 
Compost 

Units 

Used in 
cement 

units 

Landfill 
Sites 

Other 
Uses of 

Inert 
Timelines  Budget outlay  Proposal 

Shillong 
Municipal 

Board (SMB) 
91 91   

103 34 7 

44 

a) Compost 
b) Sanitary 

Landfill 
c) To Cement 

Plant 
d) to Recyclers 

- 103 7 34 

- Dec-25 2.125 Cr.  
25 TPD MRF 

(15% - completed)  

Shillong - SUA 
(excluding 

SMB & SCB) 
100 100   - * * * 

Shillong 
Cantonment 
Board (SCB) 

9 9   1 d) to Recyclers - Dec-25 0.17 Cr 
2 TPD MRF 

Recently approved 

Tura Municipal 
Board 

36.5 36.5   0 0 0 4 d) to Recyclers - - - - - Apr-25 0.893 Cr. 

10.5 TPD MRF 
i. 3.5 TPD - 90% completed. 
ii. 3.5 TPD - 80% completed. 
iii. 3.5 TPD - 45% completed.  
& Decentralized Community 

Composting Units are 
proposed in 10 localities) 

Jowai 
Municipal 

Board 
20 20   1.5 0   2.2 

a) Compost 
d) to Recyclers 

- 1.5 - - - 

Mar-25 0.34 Cr. 
4 TPD MRF 

(completed) 

Mar-25 0.69 Cr. 

6 TPD Composting 
i. 3 TPD – completed, training 
initiated. 
ii. 3 TPD – completed, 
training initiated. 

Mar-26 13.36Cr. 

10 TPD Compost Plant 
Khliehriat 

(Work under progress) 
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(i) 
Name of the 
District/ ULB 

(ii) 
Waste 

generatio
n (in TPD) 
(District 

wise) 

(iii) 
Breakup of 

Waste 
Generated 

(District wise)  
(in TPD) 

(iv) 
Method of Treatment in the 

District 
(in TPD) 

(v) 
Final 

destination of 
the 

components of 
(iv) 

(vi) 
Break up details of waste processing  

District Wise (in TPD) 

(vii) 
Action Plans to process 100% Waste 

a) b)  c)  d) 

State/UT 
Urban 
Areas 
(ULB) 

Rural 
Areas 

Organic 
Material  

(Wet 
Waste) Inert RDF Others   

Energy 
Plants  
(Waste 

to 
Energy 
Plants) 

Bio 
Compos
t Units 

Used in 
cement 

units 

Landfill 
Sites 

Other 
Uses of 

Inert 
Timelines  Budget outlay  Proposal 

Williamnagar 
Municipal 

Board 
12.5 12.5   0 0 0 3 d) to Recyclers - - - - - 

Jan-25 0.298 Cr 
3.5 TPD MRFWork 

Completed; Training initiated 

Jan-25 0.633 Cr. 
5.5 TPD Composting 

Work Completed, Training 
initiated 

Resubelpara 
Municipal 

Board 
10 10   0 0 0 2.5 d) to Recyclers - - - - - 

Sep-25 0.255 Cr 3 TPD MRF- 30% Completed 

Sep-25 0.518 Cr. 
4.5 TPD Composting 
(Tendering Process 

completed) 

Baghmara 
Municipal 

Board 
6.5 6.5   0 0 0 0   - - - - - 

Dec - 25 0.17 Cr 
2 TPD MRF  

(identification of land in 
Progress) 

Dec - 25 0.345 Cr. 
3 TPD Composting  

(identification of land in 
Progress) 

Sub Total 
(7 ULBs) 

285.5 285.5 0 104.5 34 7 56.7   0 104.5 7 34 0   35.797   
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(i) 
Name of the 
District/ ULB 

(ii) 
Waste 

generatio
n (in TPD) 
(District 

wise) 

(iii) 
Breakup of 

Waste 
Generated 

(District wise)  
(in TPD) 

(iv) 
Method of Treatment in the 

District 
(in TPD) 

(v) 
Final 

destination of 
the 

components of 
(iv) 

(vi) 
Break up details of waste processing  

District Wise (in TPD) 

(vii) 
Action Plans to process 100% Waste 

a) b)  c)  d) 

State/UT 
Urban 
Areas 
(ULB) 

Rural 
Areas 

Organic 
Material  

(Wet 
Waste) 

Inert RDF Others   

Energy 
Plants  
(Waste 

to 
Energy 
Plants) 

Bio 
Compos
t Units 

Used in 
cement 

units 

Landfill 
Sites 

Other 
Uses of 

Inert 
Timelines  Budget outlay  Proposal 

Nongstoin 
Town 

Committee 
15 15   0 0 0 3 d) to Recyclers - - - - - 

Dec - 25. 
0.383 Cr 

4.5 TPD MRF  
(Land identification is in 

progress) 

Dec - 25. 
0.805 Cr. 

7 TPD Composting  
(Land identification is in 

progress) 

Mairang Town 
Committee 

7 7   0 0 0 0.5 d) to Recyclers - - - - - 

Dec - 25. 
0.17 Cr 

2 TPD MRF 
Recently approved 

Dec - 25 0.4 Cr. 
3.5 TPD Composting 
Recently approved. 

Nongpoh 
Town 

Committee 
7 7   0 0 0 2 d) to Recyclers - - - - - 

Dec - 25 
0.17 Cr 

2 TPD MRF  
(Land identification is in 

progress). 

Dec - 25 
0.345 Cr. 

3 TPD Composting  
(Land re- identification is in 

progress) 

Sub Total 
(3 ULBs) 

29 29 0 0 0 0 5.5 0 0 0 0 0 0   2.273   

Total 314.5 314.5 0 104.5 34 7 62.2   0 104.5 7 34 0 
  

38.07 
  

* Processing and Disposal for SUA is being undertaken by Shillong Municipal Board (SMB)  

26250



Page 9 of 51 

 

 

 

TABLE 1: Summary of Current Status of Solid Waste Management in Meghalaya with Reference to the 
Status at the Time of Last Hearing i.e., 5th September 2024 
 

Sl. No. Particular Sep-24 Present Status 

a Quantity of MSW Generated (TPD) 311   314.5   

b 

Quantity of MSW processed (TPD) 159 51% 173.7 55% 

Final Destination of generated waste 

1. Compost 94 30% 104.5 33% 

2. RDF 7 2% 7 2% 

3. Scraps (by the informal sector registered 
with the ULBs) 

58 19% 59.2 19% 

4. Incineration 0 0% 3 1% 

c 
Quantity of Inert disposed in Secured 
Landfill Site * 

38 12% 34 11% 

d 
Gap in Solid waste management UTs (TPD) d 
= (a - b - c) 

114 37% 106.8 34% 

Note: * Quantity of inert considered only for Shillong Sanitary Landfill Site. 
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Waste Collection 

 

 

Material Recovery Facilities and Indigenous Compost Plants: Williamnagar 

  

Training for Operators at Williamnagar 

  

Material Recovery Facilities and Indigenous Compost Plants: Jowai 
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Training for Operators at Jowai 

  

Material Recovery Facilities and Indigenous Compost Plants: Tura (90% Completed 
Training to be conducted) 

  

RDF Plants in Tura (Chamhana GW Pvt.Ltd). 

  

Scrap dealers  
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4.2 ANNEXURE II: Legacy Waste 

(i) 
Name of the 
District/ ULB 

(ii) 
Legacy waste 

Site 
(District wise) 

(iii) 
Area 

Covered by 
legacy 
waste 

(District 
wise) 

(iv) 
Quantity of 
Waste (in 

MT in each 
site) 

(v) 
Composition of the Waste  

(vi) 
Process 

adopted to 
remediate 
at each site  

(vii) 
Timeline 

to 
process at 
each site  

(viii) 
Final 

destination 
of the 

components 
at (v) 

(ix) 
Action Plans 
to remediate 
and recover 
the site at 

(iii) (in 
sq.km) with 

earmark 
budget 
(District 

wise)  

a) Inert (%) 
(Construction 

Waste, 
Wood, Glass, 

etc) 

b) 
Compost 

(%) 
organic 

c) RDF 
(%) 

Plastic 

d) If any 
other 

materials 
(%) 

Shillong Municipal 
Board 

Marten 2.37 Acres       63,320.00  68.50%   7.50% 
24% 

(moisture 
loss) 

Bio-mining Dec-25 
a) Land filling 

c) Cement 
Plant 

15.30 Cr. 
Shillong 

Cantonment Board 

Tura Municipal 
Board 

Rongkhon 
Songitalre 
Dumpsite 

5.74 Acres    1,29,161.00  29.5% 42.5% 7% 
21% 

(moisture 
loss) 

Bio-mining Jun-26 
a) Land filling 

c) Cement 
Plant 

13.78 Cr. 

Jowai Municipal 
Board 

Mynkjai 2 Acres       67,470.00          Bio-mining 
Jun-26 

  5.73 Cr. 

Williamnagar 
Municipal Board 

Upper 
Balsrigittim 

0.74 Acres 
      

38,400.00  
        Bio-mining 

Jun-26 
  

3.26 Cr. 

Resubelpara 
Municipal Board 

Mongpangro 0.59 Acres 
      

35,060.00  
        Bio-mining 

Jun-26   
2.98 Cr. 

Baghmara 
Municipal Board 

Arapara 0.5 Acres       14,776.00          Bio-mining 
Jun-26 

  1.26 Cr. 

Sub Total (7 ULBs)   11.94    3,48,187.00                42.31 Cr 
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(i) 
Name of the District/ 

ULB 

(ii) 
Legacy waste 

Site 
(District wise) 

(iii) 
Area 

Covered by 
legacy 
waste 

(District 
wise) 

(iv) 
Quantity of 
Waste (in 

MT in each 
site) 

(v) 
Composition of the Waste  

(vi) 
Process 

adopted to 
remediate 
at each site  

(vii) 
Timeline 

to 
process at 
each site  

(viii) 
Final 

destination 
of the 

components 
at (v) 

(ix) 
Action Plans 
to remediate 
and recover 
the site at 

(iii) (in 
sq.km) with 

earmark 
budget 
(District 

wise)  

a) Inert (%) 
(Construction 

Waste, 
Wood, Glass, 

etc) 

b) 
Compost 

(%) 
organic 

c) RDF 
(%) 

Plastic 

d) If any 
other 

materials 
(%) 

Nongstoin Town 
Committee 

Mawsmai and 
Mawkadiang 

1.44 Acres       22,520.00          Bio-mining Jun-26   1.91 Cr. 

Mairang Town 
Committee 

Pyndengumiong 1.2 Acres       21,365.00          Bio-mining Jun-26   1.82 Cr. 

Nongpoh Town 
Committee 

Umshangling 0.5 Acres       55,192.00          Bio-mining Jun-26   4.69 Cr. 

Sub Total (3 ULBs)   3.14       99,077.00                8.42Cr 

Total   15.08   4,47,264.00                50.73 Cr 

* The Legacy waste for Shillong city is inclusive of entire Shillong Urban Agglomeration. (Shillong Municipality, Shillong Cantonment and Suburbs) 
* 1, 20,502 MT of legacy waste has been partially processed till date for Shillong & 39790 MT of legacy waste has been processed till date for Tura. 
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TABLE 2: Summary of Current Status of Legacy Waste in Meghalaya with Reference to the Status at 

the Time of Last Hearing i.e., 5th September 2024 

Sl. 
No. 

Particular Sep-24 Present Status 

1 Total Estimated Legacy Waste Quantity (MT)    5,39,174.00       6,07,556.00  

2 Processed Legacy waste 

  a. Shillong Municipal Board (MT)*        22,223.00       1,20,502.00  

  b. Tura Municipal Board (MT)              -         39,790.00  

  Total Processed Legacy waste        22,223.00       1,60,292.00  

3 Unprocessed Legacy Waste Quantity (MT) (Gap in Legacy Waste) 

  a. Shillong Municipal Board (MT)     1,57,819.00          63,320.00  

  b. Tura Municipal Board (MT)     1,62,126.00       1,29,161.00  

  c. Jowai Municipal Board (MT)        63,900.00          67,470.00  

  d. Williamnagar Municipal Board (MT)        36,210.00          38,400.00  

  e. Resubelpara Municipal Board (MT)        33,485.00          35,060.00  

  f. Baghmara Municipal Board (MT)        13,411.00          14,776.00  

  g. Nongstoin Town Committee (MT)        20,000.00          22,520.00  

  h. Mairang Town Committee (MT)        20,000.00          21,365.00  

  i. Nongpoh Town Committee (MT)        10,000.00          55,192.00  

  Total Unprocessed Legacy Waste    5,16,951.00       4,47,264.00  

* The Legacy waste for Shillong city is inclusive of entire Shillong Urban Agglomeration. (Shillong 
Municipality, Shillong Cantonment and Suburbs) 
* 1, 20,502 MT of legacy waste has been partially processed till date for Shillong & 39790 MT of legacy 
waste has been processed till date for Tura. 

 

Progress of Legacy Waste Remediation Shillong 

 

 

Progress of Legacy Waste in Tura 
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4.3 ANNEXURE III: Daily Liquid Waste (Sewage) Generation & Treatment Details 

(i) 
Name of the 

Districts 

(ii) 
Sewage generation 
District wise with 

population 

(iii) 
Sewage 

generation 
quantity/ 

quality 

(iv) 
Details Treatment of Sewage (District Wise) 

(v) 
Details of disposal of untreated Sewage  

(in MLD) (District Wise) (vi) 
Action Plan to treat 
untreated sewage 

(District Wise) 

(vii) 
Action Taken against the defaulting 

authority 

By STP 
(MLD) 

Type of 
STP 

Disinfecti
on 

method in 
STP 

Dischar
ge of 

Water 
Quality 

from 
STP 

includin
g 

Feacal& 
E -Coli 

Final 
dischar

ge of 
Treated 

STP 
Water  
(MLD) 

Other 
Mode of 

Treatment  
(MLD) 

(a) 
Final destination 
of Discharge of 

untreated sewage 

(b) 
If (a) above is let out in its 

quality 

Urban 
Areas 

Rural 
Areas 

  
Wet 
Land 

Pond River * Sea 
Other 
Water 
body 

Timelines 
Budget 
outlay 
(Cr.) 

EC 
impose

d  

Show 
cause 
notice 
issued  

Closur
e 

notice 
issued 

Other 
Action 
Taken 

Shillong - 
Shillong 

Municipal 
Board 

Sewage 
generation 

17.08 

17.08   

0.527 
SBR/ 

MBBR 
    

Recycl
e/stor

m drain 

0.465 
MLD - 
FSTP 

5.50 MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

    

5.92 
MLD 
Grey 

Water  

    Oct-25 70.31         
Population 158177           

1.27 MLD - 
Nallah In 
situ 

              
3.4 MLD - 
ETP 

Shillong - 
Shillong 

Cantonmen
t Board 

Sewage 
generation 

1.73 

1.73   - - - - - - 

0.66 MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

    

1 .07 
MLD 
Grey 

Water  

                

Population 16016 

Tura 
Municipal 

Board 

Sewage 
generation 

7.62 

7.62   - - - - - 

0.05 MLD 
- FSTP 

0.06 MLD 
-ETP 

2.84 MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

    

4.66 
MLD 
Grey 

Water  

    Dec-26 14.25         

Population 95219 

Jowai 
Municipal 

Board 

Sewage 
generation 

2.76 

2.76   - - - - - 

0.055 
MLD - 
FSTP 

0.99 MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

    

0.95 
MLD 
Grey 

Water  

    Dec-26 29.56         
0.65 MLD 
- Nallah In 
situ 

Population 34166 
0.11 MLD - 
ETP 

Williamnag
ar 

Municipal 
Board 

Sewage 
generation 

1.8 

1.80   - - - - - 
0.03 MLD 

- FSTP 

0.65 MLD 
Black 

Water to 
Septic 

tank with 
Soakpit. 

    

1.1 
2MLD 
Grey 

Water  

    Dec-26 5.25         

Population 32141 
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(i) 
Name of the 

Districts 

(ii) 
Sewage generation 
District wise with 

population 

(iii) 
Sewage 

generation 
quantity/ 

quality 

(iv) 
Details Treatment of Sewage (District Wise) 

(v) 
Details of disposal of untreated Sewage  

(in MLD) (District Wise) (vi) 
Action Plan to treat 
untreated sewage 

(District Wise) 

(vii) 
Action Taken against the defaulting 

authority 

By STP 
(MLD) 

Type of 
STP 

Disinfecti
on 

method in 
STP 

Dischar
ge of 

Water 
Quality 

from 
STP 

includin
g 

Feacal& 
E -Coli 

Final 
dischar

ge of 
Treated 

STP 
Water  
(MLD) 

Other 
Mode of 

Treatment  
(MLD) 

(a) 
Final destination 
of Discharge of 

untreated sewage 

(b) 
If (a) above is let out in its 

quality 

Urban 
Areas 

Rural 
Areas 

  
Wet 
Land 

Pond River * Sea 
Other 
Water 
body 

Timelines 
Budget 
outlay 
(Cr.) 

EC 
impose

d  

Show 
cause 
notice 
issued  

Closur
e 

notice 
issued 

Other 
Action 
Taken 

Resubelpar
a Municipal 

Board 

Sewage 
generation 

1.46 

1.46   - - - - - 
0.03 MLD 

- FSTP 

0.53MLD 
Black 

Water to 
Septic 

tank with 
Soakpit. 

    

0.91 
MLD 
Grey 

Water  

    Dec-26 4         

Population 26121 

Baghmara 
Municipal 

Board 

Sewage 
generation 

0.94 

0.94   - - - - - 
0.015 
MLD - 
FSTP 

0.34 MLD 
Black 

Water to 
Septic 

tank with 
Soakpit. 

    

0.58 
MLD 
Grey 

Water  

    Dec-26 2.5         

Population 16703 

Sub total 
7 ULBs 

  378543 33.39   0.527         6.135 11.51     15.21       125.87         

Nongstoin 
Town 

Committee 

Sewage 
generation 

2.2 

2.20   - - - - - - 

0.84 MLD 
Black 

Water to 
Septic 

tank with 
Soakpit. 

    

1.36 
MLD 
Grey 

Water  

    Dec-26 6         

Population 39249 

Mairang 
Town 

Committee 

Sewage 
generation 

1.1 

1.10   - - - - - 
0.03 MLD 

- ETP 

0.42 MLD 
Black 

Water to 
Septic 

tank with 
Soakpit. 

    

0.65 
MLD 
Grey 

Water  

    Dec-26 3.25         

Population 19614 

Nongpoh 
Town 

Committee 

Sewage 
generation 

1.03 

1.03   - - - - - 
0.037 

MLD - ETP 

0.39 MLD 
Black 

Water to 
Septic 

tank with 
Soakpit. 

    

0.60 
MLD 
Grey 

Water  

    Dec-26 3.25         

Population 18300 

Sub total 
3 ULBs 

  77163 4.33   0.00         0.067 1.65     2.61       12.5         
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(i) 
Name of the 

Districts 

(ii) 
Sewage generation 
District wise with 

population 

(iii) 
Sewage 

generation 
quantity/ 

quality 

(iv) 
Details Treatment of Sewage (District Wise) 

(v) 
Details of disposal of untreated Sewage  

(in MLD) (District Wise) (vi) 
Action Plan to treat 
untreated sewage 

(District Wise) 

(vii) 
Action Taken against the defaulting 

authority 

By STP 
(MLD) 

Type of 
STP 

Disinfecti
on 

method in 
STP 

Dischar
ge of 

Water 
Quality 

from 
STP 

includin
g Feacal 
& E -Coli 

Final 
dischar

ge of 
Treated 

STP 
Water  
(MLD) 

Other 
Mode of 

Treatment  
(MLD) 

(a) 
Final destination 
of Discharge of 

untreated sewage 

(b) 
If (a) above is let out in its 

quality 

Urban 
Areas 

Rural 
Areas 

  
Wet 
Land 

Pond River * Sea 
Other 
Water 
body 

Timelines 
Budget 
outlay 
(Cr.) 

EC 
impose

d  

Show 
cause 
notice 
issued  

Closur
e 

notice 
issued 

Other 
Action 
Taken 

Shillong - 
SUA 

(excluding 
SMB & 
SCB) 

Sewage 
generation 

15.58 

15.58   - - - - - - 

5.92 MLD 
Black 

Water to 
Septic 

tank with 
Soakpit. 

- - 

9.66 
MLD 
Grey 

Water  

    - -         

Population 278169 

Sub total   278169 15.58   0         0 5.92     9.66       0         

Total   733875 53.30   0.527         6.202 19.08     27.48       138.37         

* Note (v)(b):  Drain / Stream / River 
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TABLE 3: Summary of Current Status of Liquid Waste Management in Meghalaya with 

Reference to the Status at the Time of Last Hearing i.e., 5th September 2024 

 

Sl. 
No. 

Particular Sep-24 Present Status 

1 Sewage Generation (in MLD) 51.87 53.30 

2 
Existing Treatment Facilities capable of 
treating the sewage presently (in MLD) 

3 6.73 

3 

Details of Treatment of Sewage 

a. By STPs (in MLD) 0.43 0.53 

b. Type of STPs (in MLD) SBR/MBBR SBR/MBBR 

c. FSTP (in MLD) 0.65 0.65 

d. Nallah In - situ Remediation (in MLD) 1.92 1.92 

e. ETP (in MLD) - 3.64 

f. Final Destination 

Recycled/ 
discharged 

in drain 
storm 

Recycled/ discharged in drain 
storm 

4 

Details of disposal of untreated Sewage (in MLD) 

a. Final destination of Discharge of 
untreated sewage (in MLD) 

18.63 19.08 
Black Water to Septic 
tank with Soak pit. 

30.23 27.48 
Grey Water 
(drains/streams/ rivers 

5 Gap in liquid waste management 48.87 46.57  
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FSTPs 

  

  

  
Cesspool 
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STPs 
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5. STRATEGY IN REDUCING THE GAP IN LIQUID WASTE MANAGEMENT 

i. At present, the State Government has mandated all the households to construct 

septic tanks & soak pits for black water treatment. All commercial establishments 

along with the septic tanks & soak pits are also mandated to install Effluent 

Treatment Plants (ETP). 

ii. Faecal Sludge Treatment Plants (FSTP) are also being constructed and 

operationalized in 6 Urban Towns and will be established in the remaining Urban 

Towns. 

iii. In consideration of the various factors like topography, site conditions, accessibility 

and social acceptance, the State Government has decided to setup decentralized 

Sewage Treatment Plants (STPs) across all cities and towns. Based on the 

observation of the treatment facilities existing across the country and in the region 

in particular, pilot STPs using Johkasou and similar technologies are planned, one of 

which has been initiated. A Technical Support Consultant to assist the ULBs 

throughout project initiation, implementation and operation has been engaged. 

iv. Trial run of the onsite STPs have been conducted. However, since they were earlier 

envisaged to treat the outfalls which is mixed with storm, springs and stream water, 

it was found out that the operation of the plants becomes practically challenging as 

constant pumping of the outfall water has to be carried out. Therefore, a re-

engineering of the system is necessary, and has been undertaken to facilitate 

treatment of wastewater exclusively. Diversion drains are being constructed to 

channelize the black and grey water only to the constructed STPs and the revised 

timeline for operationalizing these STPs is October 2025. 
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6. PROGRESS OF OTHER INTERVENTIONS 

The State Government has also initiated various interventions in order to reduce the gap of Waste 

Management in the State and the details progress of the interventions is enclosed as Annexure 

IV at page 23 comprising various items of progress depicted in tabular forms.  
 

The State Government has also initiated development plans with an objective to reduce the gap 

of Waste Management in the State, the details of which are as follows: 
 

Proposed liquid waste management in New Shillong city: In the proposed New Shillong city that 

the State Government intends to develop over an area of 808 acres, a proper wastewater 

management system will be installed. The earmarked cost is Rs.71.67 crore for laying of 17.2 kms 

sewerage networks and for installation of a 15 MLD STP with Membrane Bioreactor (MBR) 

technology. 
 

Wahumkhrah Riverfront Development Projects: As part of the efforts to rejuvenate the major 

river flowing through the capital city, a Wahumkhrah Riverfront Development Project has been 

initiated at a cost of Rs. 39.75 crores. The works to be taken up includes development of the 

riverbanks, desiltation, garbage-removal and beautification of the banks with creation of public 

spaces.  
 

Provision of transparent wire mesh fences: The DPR to fence 6.3 kms of river stretches, with an 

estimated cost Rs. 8.39 crore, as part of the comprehensive intervention to rejuvenate and 

restore the Umkhrah, Umkhen, and Umshyrpi rivers have been approved. Bidding was accordingly 

processed, and work orders were issued on 27th February 2025. Through this project, transparent 

fences will be installed at a number of vulnerable stretches along the rivers and their tributaries. 

The main objective of these fences is to prevent disposal of waste on the drains and streams and 

thereby improving the aesthetic and ecological value of these water bodies. Through this project 

the gap between generation and collection of solid waste will be significantly bridged and also 

foster community involvement in environmental conservation. 
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6.1 ANNEXURE IV 

TABLE 4: Status Solid Waste Management Processing for 10 Urban Local Bodies of Meghalaya 
 

Name of ULBs Component  Status  Timeline 

A. SWACHH BHARAT MISSION (SBM) 2.0, URBAN 

Shillong Municipal 
Board 

25 TPD Material Recovery 
Facility 

15% of civil work completed Dec-25 

Tura Municipal Board 10.5 TPD Material Recovery 
Facility 

7 TPD 90% of civil work 
completed in two locations. 

Apr-25 

3.5 TPD 20% of civil work 
completed. 

Apr-25 

Jowai Municipal 
Board 

6 TPD Decentralized 
Composting Units 

1. 3 TPD - Operational. Mar-25 

2. 3 TPD – Civil work completed, 
training initiated 

4 TPD, Material Recovery 
Facility 

Civil work is completed Mar-25 

Williamnagar 
Municipal Board 

5.5 TPD Compost Plant Work Completed, Training 
initiated 

_ 

3.5 TPD, Material Recovery 
Facility 

Work Completed, Training 
initiated 

_ 

Resubelpara 
Municipal Board 

4.5 TPD Compost Plant Tendering process completed Sep-25 

3 TPD, Material Recovery 
Facility 

30% of civil work is completed Sep-25 

Baghmara Municipal 
Board 

3 TPD Compost Plant Land identification in progress Dec-25 

2 TPD, Material Recovery 
Facility 

Land identification in progress Dec-25 

Shillong Cantonment 
Board 

2 TPD, Material Recovery 
Facility 

Land identification in progress Dec-25 

Nongstoin Town 
Committee 

7 TPD Compost Plant Land identification in progress Dec-25 

4.5 TPD, Material Recovery 
Facility 

Land identification in progress Dec-25 

Mairang Town 
Committee 

3.5 TPD Compost Plant Recently Approved Dec-25 

2 TPD, Material Recovery 
Facility 

Recently Approved Dec-25 

Nongpoh Town 
Committee 

3 TPD Compost Plant Land identification in progress Dec-25 

2 TPD, Material Recovery 
Facility 

Land identification in progress Dec-25 

Sub Total A 91 TPD    
 

B: OTHER SOURCE OF FUNDING 

Tura Municipal Board 10 TPD Refused Derived Fuel 
(RDF) plants  

Work in progress  Apr-25 

10 TPD Decentralized 
Composting Units 

Project initiated Jan-26 

Sub Total B 20 TPD      
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TABLE 5: Current Status on Setting Up Integrated Scientific Waste Management Facilities for All 
the Urban Towns 
 

Towns  District  Location  Area  

(Acre) 

July 2024 Progress 

 (Present Status) 

Shillong   East 
Khasi 
Hills  

Nonghali  112 1. Land Survey 
completed. 

2. Environment 
Clearance process 
ongoing– 

i. Online application 
completed.  

ii. Environment 
Baseline Monitoring 
Report completed 

iii. Preparation of 
EIA/EMP plan is 
under progress. 

• Environment Clearance is in 

progress 

Tura  West 
Garo 
Hills  

Wakkagre 21.02 1. Land acquisition 
completed. 

2. Environment 
Clearance process 
to be taken up. 

• Environmental Clearance is 

being initiated 

Williamnagar East 
Garo 
Hills  

Rongakgre 37 1. Land acquisition 
completed. 

2. Environment 
Clearance process 
to be taken up. 

• Environmental Clearance is 

being initiated  

Resulbelpara North 
Garo 
Hills  

ElachiApal   14 1. Proposal for land 
has been received. 

2. Direction has been 
sent to Task Force 
for further 
examination and 
other details for 
purchase. 

• The Task Force Committee is 

conducting further feasibility 

study of the identified land.  

Baghmara South 
Garo 
Hills  

Arapara 15 1. Instruction has 
been issued to the 
Task Force for 
submitting report 
on the feasibility of 
the site. 

• Proposal for land has been 

received 

• The Task Force Committee is 

conducting further feasibility 

study of the identified land. 

Jowai West 
Jaintia 
Hills  

-   - New Expression of 
Interest floated on 1st 
August 2024, as the 
proposals received 
earlier were not 
feasible 

• Land has been identified at 

Umlamat Elaka Jowai.  

• Environmental Clearance is 

being initiated.  
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TABLE 6: Existing & Functional Liquid Waste Management Facilities 
 

Sl. 
No 

Location 

Sep-24 Present Status 

Type of Facility 
Capacity 

(MLD) 
Type of 
Facility 

Capacity 
(MLD) 

A Shillong Municipal Board (SMB) 

1 Police Bazaar Shillong, Marriott STP 0.25 STP 0.25 

2 Polo Municipal Market, Shillong STP 0.05 STP 0.05 

3 Polo Market, Shillong STP 0.075 STP 0.075 

4 Parking lot Anjalee, Shillong STP 0.06 STP 0.06 

5 Marten, Shillong FSTP 0.115 FSTP 0.115 

6 Behind SMB Quarter, Shillong FSTP 0.35 FSTP 0.35 

7 Outfall, Shillong 
Nallah In-situ 
remediation 

1.27 
Nallah In-situ 
remediation 

1.27 

8 Private Establishments     STP 0.092 

9 Private Establishments     ETP 3.4 

  Total SMB   2.17   5.662 

B Tura Municipal Board (TMB) 

1 Doldegre, Tura FSTP 0.05 FSTP 0.05 

2 Private Establishments     ETP 0.06 

  Total TMB   0.05   0.11 

C Jowai Municipal Board (JMB) 

1 Sabah Muswang, Jowai FSTP 0.055 FSTP 0.055 

2 Outfall, Jowai 
Nallah In-situ 
remediation 

0.65 
Nallah In-situ 
remediation 

0.65 

3 Private Establishments     ETP 0.11 

  Total JMB   0.705   0.815 

D Williamnagar Municipal Board (WMB) 

1 Balsrigittim, Williamnagar FSTP 0.03 FSTP 0.03 

  Total WMB   0.03   0.03 

E Resubelpara Municipal Board (RMB) 

1 Resubelpara Municipal office FSTP 0.03 FSTP 0.03 

  Total RMB   0.03   0.03 

F Baghmara Municipal Board (BMB) 

1 Civil Hospital, Baghmara FSTP 0.015 FSTP 0.015 

  Total BMB   0.015   0.015 

G Nongpoh Town Committee (NTC) 

1 Private Establishments     ETP 0.037 

  Total NTC       0.037 

H Mairang Town Committee (MTC) 

1 Private Establishments     ETP 0.03 

  Total MTC       0.03 

  Grand Total   3.00   6.729 

 

 

43267



Page 26 of 51 

 

 

 

TABLE 7: Other Liquid Waste Treatment Facilities Being Undertaken 

Location 
July 2024  

Status 
March 2025 

Updated Status 

Nallah In Situ Remediation: Shillong 

i. Pomdngiem Drain (also referred 
as Wah Thangsniang Drain)  1.27 MLD of grey water is 

being treated by 
operational of the Nallah 
In - situ Remediation 

1.27 MLD of grey water is 
being treated by operational 
of the Nallah In - situ 
Remediation 

ii. Oakland Drain  

iii. Lawmali Drain  

iv. Wahingdoh – Rai-mohan Drain  

v. Polo Drain  

Nallah In Situ Remediation: Jowai 

i. SyntuKsiar (near Myntwa 
Stream)  

So far, treatment of 0.65 
MLD of grey water is being 
initiated by Nallah In- situ 
Remediation Plants 
installed in Jowai. 

So far, treatment of 0.65 MLD 
of grey water is being initiated 
by Nallah In- situ Remediation 
Plants installed in Jowai. 

ii. Panaliar 

iii. Caroline Colony  

iv. Ladthadlaboh west  

v. Khimusniang 

vi. Umshangiar 

vii. Iawmusniang 

viii. Mynthong1  

ix. Mynthong2  

x. PanaliarMutong 

xi. Liar KdongtreriatPanaliar 

  * The Treatment infrastructure was installed recently and periodic test will be conducted to   check 
its effectiveness. 
 
 

Nallah In Situ Remediation: Jowai 
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Nallah In Situ Remediation: Shillong 

  

Inspection of Nallah In Situ Remediation: Shillong 
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 TABLE 8: Status of Liquid Waste Management Projects Under Consideration 

 

SN Particulars Approved no. 

Approved 

Capacity/ 

numbers 

Remarks 

1 Desludging Vehicles  8 8 Nos 

➢ 2 Cesspools tankers were purchased 

by. 

1. Williamnagar Municipal Board. 

2. Resubelpara Municipal Board. 

 

➢ Tura Municipal has placed an order 

for procuring a cesspool. 

➢ Tendering process is in progress for 

other ULBs. 

2 STPs  8 21.5 MLD 1. ULBs has identified land for setting 

up of STPs. 

2. Feasibility study to be conducted. 3 
I & D (Interception & 

Diversion Drains)  
8 23 KMs 

4 Rambyrthai, Jowai 1 540 KLD 

 

1. DPR is under examination. 
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Table 9:  Status of the Onsite STPs 

 

 Location 
No of 

Treatment 
Plants 

Capacity Status 

 STP: Jul-24 Mar-25 

i.  Municipal filling point, Kenches 
Trace 

1 3.17 MLD 99% 

Trial run of the onsite STPs 

have been conducted. 

However, since they were 

earlier envisaged to treat 

the outfalls which is mixed 

with storm, springs and 

stream water, it was found 

out that the operation of 

the plants becomes 

practically challenging as 

constant pumping of the 

outfall water has to be 

carried out. Therefore, a 

re-engineering of the 

system is necessary and 

have been undertaken to 

facilitate treatment of 

wastewater exclusively.  

Diversion drains are being 

constructed to channelize 

the black and grey water 

only to the constructed 

STPs and the revised 

timeline for 

operationalizing these 

STPs is October 2025.  

ii. Junction of Wahingdoh and 
Umkhrah 

1 7.12 MLD 99% 

iii. Junction of Wahdasoi and 
Umkhrah 

1 0.85 MLD 99% 

iv. By the site of 
Wahpomdngiem behind 
SMB Complex at Bishop 
Cotton Road 

1 2 MLD 99% 

Total 4 13.07 MLD   
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ANNEXURE V: COMPOST QUALITY TEST REPORT 

  

48272



Page 31 of 51 

 

 

 

  

49273



Page 32 of 51 

 

 

 

  

50274



Page 33 of 51 

 

 

 

ANNEXURE VI: WASTE CHARACTERIZATION REPORT 
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ANNEXURE VII: LIST OF COMMERCIAL ESTABLISHMENTS HAVING 

INSTALLED STPs & ETPs 
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ANNEXURE VIII: RING FENCED ACCOUNT DETAILS 

Table 10: Current Status 

FUNDS COMMITTED: 

1 
Amount deposited in Ring Fenced Account for Solid and 
Liquid Waste Management 

60.53 Cr 

2 
Expenditure incurred after 22.12.2022 (without being 
deposited in Ring Fenced Account) for Solid and Liquid 
Waste Management 

86.82 Cr  

  Total 147.35 Cr 

EXPENDITURE INCURRED: 

3 
Expenditure incurred after 22.12.2022 (without being 
deposited in Ring Fenced Account) for Solid and Liquid 
Waste Management 

86.82 Cr  

4 
Amount utilized from Ring Fenced Account for Solid and 
Liquid Waste Management 

21.52 Cr 

  Total 108.34 Cr 

FUNDS AVAILABLE: (Balanced) 

5 Balance funds available in Ring Fenced Account 39.01 Cr 

Bank Details of Ring Fenced Account 
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Table 11: Summary of Progress in Depositing Sums in the “Ring-Fenced Account” 

  A B C D 

I 
Funds Committed for Solid Waste 
Management in Urban Area 

Amount deposited in Ring 
Fenced Account for Solid and 
Liquid Waste Management  

Expenditure incurred after 22.12.2022 
(without being deposited in Ring Fenced 
Account) for Solid and Liquid Wase 
Management 

Amount utilized from 
Ring Fenced Account for 
Solid and Liquid Waste 

1 15th Finance Commission 8,13,39,422.00 8,80,58,925.00 2,33,02,009.00 

2 Grant in Aid 16,50,46,102.00 - 7,81,36,795.00 

3 Swachh Bharat Mission (Urban) 72,222.00 - - 

4 Smart City 0 16,00,00,000.00 - 

5 
Environmental Compensation for Solid 
and Liquid Waste Compensation for Jowai  

10,00,00,000.00 - - 

6 State Fund 12,00,00,000.00     

  Sub Total 1 46,64,57,746.00 24,80,58,925.00 9,90,35,984.00 

II 
Funds Committed for Liquid Waste 
Management in Urban Area 

      

1 15th Finance Commission 13,86,54,019.00 69,29,600.00 11,37,22,161.00 

   2 Grant-in-Aid - 19,59,63,215.00 - 

3 Swachh Bharat Mission (Urban) 2,22,222.00 - - 

4 Smart City - 19,31,00,000.00 - 

5 AMRUT - 22,41,04,164.00 - 

  Sub Total 2 13,88,76,241.00 62,00,96,979.00 11,61,24,981.00 

  TOTAL (1+2) 60,53,33,987.00 86,81,55,904.00 21,51,60,965.00 

  GRAND TOTAL (column B+C) 
 1,47,34,89,891.00  

(Rupees One Hundred Forty Seven Crore Thirty Four Lakhs Eighty Nine Thousand Eight Hundred and 
Ninety One) 
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Table 12: List of projects for solid and liquid waste management utilised from the ring-fenced 

account 

Sl. 
No 

NAME OF THE PROJECT/ACTIVITIES UNDERTAKEN Amount utilized (Rs) 

1 
Common Bio Medical Waste Treatment Plant at Doldegre, 
Tura  

49,54,050.00 

2 Procurement of Bolero Pickup CBC.1.7 Tipper/Hopper  23,86,600.00 

3 
Compost Plant at Khliehriat (Retaining Wall for Compost 
Plant and Earthwork at Umtyra, Khliehriat.)  

1,73,75,113.00 

4 
Levelling and Compaction of Garbage at Marten SLF Phase-I 
& II  

70,30,173.00 

5 Construction of Crematorium at Khliehtyrshi, Riaturiem 35,76,311.00 

6 Cleaning of Wahumkhrah river, Polo Shillong Phase II  
5,27,27,689.00 

2,47,49,170.00 

7 
Construction of Reservoir Tank and Borewell at Sabah 
Muswang.  

49,37,160.00 

8 
Construction of overhead reserves at Sabah Muswang 
FSSTP Plant, Jowai 

12,43,843.00 

9 

1.    Drilling of 6 Inch bore well  

43,01,220 2.    Installation of 2 Nos. of Submersible pump sets.  

3.    Drawal of power line at Khliehriat 

10 
Repairing/Renovation of Main Drain and Slab Cover at 
Keating Road, Shillong.  

24,95,055.00 

11 
Improvement of Footpath and side drain from Netaji Statue 
upto Polo Towers Hotel at Jail Road, Shillong  

1,22,17,857.00 

13 
Construction of Masonry Dustbin at Williamnagar 
Government College Compound, East Garo Hills District  

1,68,655 

14 

Supply & Installation of Plastic Waste Management System 
i.e Plastic Waste Shredder, Plastic Dust Remover and 
Hydraulic Scrap Bailing Press Machine at near Bio - Medical 
Waste Treatment Plant, Williamnagar.  

8,85,000.00 

15 
Compost Plant at Khliehriat (Retaining Wall For Compost 
Plant and Earthwork at Umtyra, Khliehriat.) (Construction 
of Compost Plant and Supply of Machineries, etc)  

6,07,61,682.00 

16 Cleaning of Wahumkhrah river, Polo Shillong Phase II  1,34,52,987.00 

17 
Supply, Installation, Testing & Commissioning for Septage 
Treatment Plant at Williamnagar 

18,98,400.00 

   Total 21,51,60,965.00 
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Table 13: List of projects incurred after 22.12.2022 for solid and liquid waste management 

SN NAME OF THE PROJECT/ACTIVITIES UNDERTAKEN 
Amount utilized 

(Rs) 

1 

Design, construction, erection, installation and successful 
commissioning of faecal sludge &septage treatment plant (FSSTP) of 
capacity 350m3/day, nallah waste water treatment of 2000m3/day, 
sewage pumping station and all appurtenant structures and allied works 
complete including onsite treatment of nallah waste water at 4 
locations under AMRUT 

22,41,04,164.00 

2 Bioremediation for 11 Drains/tributaries of the Myntdu River 19,41,38,963.00 

3 
Waste Water Treatment through in-situ Nallah Treatment /technology at 
various Location in Shillong under Smart City. 

19,31,00,000.00 

4 
Installing of 4 nos. of 1 Metric Ton per day capacity, unsegregated waste 
management plants at Marten, Mawlai Mawiong under Smart City. 

16,00,00,000.00 

5 
Procurement of Garbage Vehicle, Excavator, Compactor, Waste 
Convertor, Bailing Machines, etc 

4,60,65,264.00 

6 
Construction of Physical Infrastructure of parking Bay, Brick Wall 
Boundary Fencing, Retaining wall etc. and other amenities at Waste 
Disposal site. 

1,37,07,019.00 

7 Procurement of Dustbin, Protective Equipment, Dustbin Containers, etc. 46,44,000.00 

8 
Setting up of Common Bio-medical Waste Treatment and Disposal 
facilities at Chasingre, Tura 

2,47,01,894.00 

9 

Supply & Installation of Plastic Waste Management System i.e., Plastic 
Waste Shredder, Plastic Dust 

20,65,000.00 
Remover and Hydraulic Scrap Bailing Press Machine at near Bio - 
Medical Waste Treatment Plant, Williamnagar. 

10 
Supply, Installation, Testing & Commissioning for Septage Treatment 
Plant at Williamnagar 

44,29,600.00 

11 
Supply installation, Testing and Commissioning of Septage Treatment 
Plant (STP) at RongkhonSonggital Tura 

12,00,000.00 

Total 86,81,55,904.00 
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Item No. 16                  Court No. 1 

  
 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

  
 

   
    Original Application No. 606/2018 

     (IA No. 163/2021, IA No. 299/2024, IA No. 20/2025) 
(In respect of State of Meghalaya) 

    
 

Compliance of Municipal Solid Waste Management Rules, 2016 and other 

environmental issues. 
  

Date of hearing: 27.03.2025 

 

 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 

HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
   HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

 

 

Respondents: Mr. Amit Kumar, Advocate General (Through VC) & Mr. Avijit Mani 

Tripathi, Adv. with 

Mr. D. Vijay Kumar, Commissioner & Secretary, Urban Affairs Dept. 
(Through VC) 

Mr. Pravin Bakshi, Commissioner & Secretary, Forest & Environment 

Dept. (Through VC) 

Mr. W.A.M. Booth, Secretary, Urban Affairs (Through VC) 

Mr. R. Nainamalai, Secretary, Forest & Env. Dept. (Through VC) 
Mr. P.K. Boro, Director, Urban Affairs (Through VC) 

Mr. M.B.K. Reddy, Addl. PCCF (Through VC) &  

Mr. T.V. Krishna Murthy, CEO, Shillong Smart City Project (Through VC) 

Ms. K. Enatoli Sema, Adv. with Mr. George Chyrmang, Member Secretary, 

Meghalaya SPCB (Through VC)  

Mr. Raj Kumar, Adv. for CPCB (Through VC)  
 

 

 

ORDER 
 
 

 

 

1. In this original application, Tribunal is considering the issue of 

solid as well as liquid waste management as per orders of the Hon’ble 

Supreme Court dated 02.09.2014 in Writ Petition No. 888/1996, Almitra 

H. Patel vs. Union of India & Ors., with regard to solid waste management 

and order dated 22.02.2017 in W.P. No. 375/2012, reported in (2017) 5 

SCC 326, Paryavaran Suraksha vs. Union of India, with regard to liquid 

waste management (sewage).   

 

2. Today, matter has been taken up in respect of compliance by State 

of Meghalaya. 
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3. We have heard learned AAG and the Senior officers of the State 

present virtually to proceed on assessing status of solid and liquid waste 

management. Status report under the signature of Secretary, Urban 

Affairs, Government of Meghalaya has been filed on 22.3.2025 disclosing 

status as on March 2025. We, on examining the report found following 

deficiencies:- 

 

  [A]   Solid Waste Management 

I. Nine local bodies (including SMB, SCB, SUA) generates 314.5 

TPD waste and processing 173.7 TPD and unprocessed waste 

is 140.8 TPD. 

 
II. Disclosure of waste processing made in Tabulated statement 

(page 366) reveals that, except Shillong and Jowai, no local 

body is processing waste in the form of compost and 

therefore, this raises question on legacy waste in each ULB 

and all possibilities of rolling down waste by the 

Communities down the hill or burning it. We require clear 

factual statement to this effect. 

 
III. We also find that inerts are shown only in respect of Shillong 

and no other body has disclosed on Inerts and RDF going to 

Cement plant. Further, we could not get response on 

operation of Incineration plant currently using 3 TPD with 

consent to operate and compliance with the standards. We 

also could not get response on ash management. Therefore, 

we direct that the observed deficiencies be responded with 

remedial actions taken. 

 
IV. Annexure IV (page 383) has indicated timelines for setting up 

of compost plants and other required facilities but, it has not 

been disclosed that the coming up facilities would cater the 

need to plug the gap of 140.8 TPD. We also find that, except 

Shillong, all ULBs generates waste < than 50 TPD and such 

waste can be stabilised by designing appropriate modules 

and utilising compost at local level. 

72296



 
 

3 
 
 

V. Processing of legacy waste has been very slow as evidenced 

that 4.47 LMT of legacy waste is yet to be remediated. 

Further, it is not clear that how waste in Nongpoh town has 

increased from 10,000 to 55,000 Tonnes in six months. We 

also direct that next report should disclose quantities of 

unprocessed waste and correspondingly, legacy waste 

existing in each town. 

 
IV. To expedite bio mining process, next report should show 

work allotted to Executing Agencies on Processing and 

bioremediation for each town. Rejects out of bio mining 

should be properly managed particularly for landfilling inerts 

as per MSW Rules and not co disposing any other waste 

which is not permissible. Residues should be properly 

managed with identifying users/processors with defined 

manifest system.  

 

  [B]   Sewage management 

 

I. Estimated sewage generation is 53.30 MLD with 6.74 MLD 

treatment facilities in the form of FSTP, individual ETPs by 

Establishments and in-situ remediation. We find distinction 

made between Black and Grey water and accordingly, 

treating/disposing through Septic tanks and soak pits, and 

grey water getting disposed in drains, streams and rivers.  

 

II. Towns other than Shillong are comparatively having lower 

estimated quantity of sewage and as per location of 

residential establishments, it will be prudent to go for 

decentralised sewage systems as disclosed on page 381 ( 

para iii) and we direct that before next hearing, such facilities 

with due performance tested should be established in 10 

towns and other appropriate locations. 

 

III. Since, grey water is discharged into streams and rivers, we 

direct to disclose quality of grey water particularly for faecal 

coliform. It should also be disclosed that no faecal contents 

are disposed to streams and rivers particularly those 

residential establishments on the banks of streams and 
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rivers. This issue was also directed under para 35 of the 

order dated 22.12.2022. 

 
  [C]   Ring Fenced Account 

   

Ring fenced amount be allocated to each ULB and the 

executing agencies should be finalised and not to delay in 

land requirement and other issues. 

 

4. Let a fresh action taken report be filed by the State of Meghalaya 

covering the aspects noted above at least one week before the next date of 

hearing by way of affidavit through e-filing.  

 

5. Learned counsel appearing for the CPCB also seeks two weeks’ time 

to file report in terms of the order dated 05.09.2024.   

 

6. List the matter on 03.11.2025 for consideration of report in respect 

of State of Meghalaya. 

 

7. For the State of UP the matter be listed on 03.04.2025 as per the 

earlier direction. 

 

Prakash Shrivastava, CP 

 
 

Sudhir Agarwal, JM 
 

 
 

 

Dr. A. Senthil Vel, EM 
 

March 27, 2025 
Original Application No. 606/2018 
(IA No. 163/2021, IA No. 299/2024, IA No. 20/2025) 

A 
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MINUTES OF THE MEETING OF THE DISTRICT TASK FORCE ON SOLID WASTE
MANAGEMENT HELD ON THE 18TH MARCH 2025 AT 3:O() PM IN THE OFFICE
CHAMBER OF THE DEPUTY COMMISSIONE R. EAST KHASI HILLS DISTRICT

Members present: - Annexed

The subject matter of the meeting was on the NGT's Order for replying of counter affidavit by

the next date, i.e. on the 24th Much 2025. The Chairperson sought a report from the members and

accordingly the following points were discussed:-

1. Representative from Shillong Municipal Board, Shillong informed that the timeline for all the

rectification the present landfill is fixed at December 2025. Since October 2025, many

developments have taken place wih reduction of wastes at the landfill i.e. One Lakh Twenty tonnes

of legacy wastes already removed from the landfill. A status note was submitted by E.E. Shillong

Municipal Board. Shillong.

2. Representative from Meghalaya State Pollution Board, Shillong informed that the public hearing

lor the proposed new Landfill has been fixed on the 2'd April 2025 by the Board. The previous

hearing was obstructed due to objections by the public from the neighbouring villages.

3. Urban Affairs Department has been informed to submit a joint report with Shillong Municipal

Board, Shillong relating to the existing landfill in compliance to NGT Order.

The meeting ended with a vote of thanks from the chair

Memo No. EKJ.20 I 612017 Nol-Vl 09
Copy to:

Smti. R.M. Kurbah, IAS,
Deputy Commissioner,

East Khasi Hills District,
Shillong.

Dated Shillong the I glL March,2O25

Deputy Commissioner,
East Khasi Hills District,

Shillong.

AlI members present for inlormation and necessary action.

SHILLONG.

The meeting was chaired by Smti. R. M. Kurbah, IAS, Deputy Commissioner, East Khasi Hills

District and Chairperson of the District Level Task Force on Solid Waste Management, East Khasi

Hills District who welcomed all the members present.
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ATTENDANCE SHEET FOR THE MEETING OF TIIE DISTRICT TASK
FORCE ON SOLID WASTE MANAGEMENT IIELD ON 18rE MARCH,2025
AT 3100 P.M. IN THE OFFICE CHAMBER OF THE DEPUTY
COMMISSIONER, EAST KHASI HILLS DISTRICT, SHILLONG.

Name and Designation Signature
A

Contact No. E-Mail Address

I
Smti. R.M. Kurbah' DePutY

Commissioner, East Khasi Hills
District Shillon U- qs6b) lsbqL)
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Disposed to SLF

The total waste processed (A+B+C+D) at the Marren waste managemenl facililies in September

24 is 14t TPD rvhile 38 TPD is disposcd of at thc Sl'[: and lbr t'ebruary 25' the total wastc

processed stands at l5{ TPD, rvhile 34 TPD is disposcd ol'al the SLF Etfons are being made to

enhancesoutcesegreS,ation.whichisexpecredtooplimizr'thecompostplant'sefficiencyand

further reduce thc volume of wastc rcquiring landlill disposal'

. Fu(hermore. bio-mining ol lcgacy \raste at lr'tanen cotttmenccd cT n J unc 19' 2A24 '

Quuntily ()lT)
,l

Catlf,or)
t,83.E2:

Tolal qusntity of legacy n'sstc (A)
t.l0.5t)2

R¤medi&ted (B)

TotIl quanlitY of legucy rvts te ao bc proctsscd (A'B) 6l.l2 0
t_

fL-
Chief Executive Officer

Shi llorrg lv{unicipal Bourd
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Meghalaya State Po$+tion Control Board ANNEXURE - R/8
fotests tr Envirooment Department. 6ove.nmeni: rr v,eqhalaya

'ARo¤N' LumqTngngad, Shilionq 79 101 -1

Website : h ttp: L' megspch . gov r-.

/;-i
r4+: ir15*t ,ttE,&W ZI_._-- msp(b _

NO.NtP(lUi (l( )N - 8i 1009i 102.1,:015 i /f.7
'['o,

ChieI Exiicutive Ot]icer.
Shillong i\trrnicipal R,rard.
Shillons.

I)ld: lhe Juruan. I0151
ti..

Sub; Direction un(ler Scction -l--|r\ of thc Watcr ( l'revcntion and Control of Pollution)
.'\ct. I97{ and Section 3l A oI the Ai rsr cnlion rt nd Cont ro I of Pollution) Act.r{I'
l9ll l - lnr nosition oI Enyironm cntal Co nl ncnstt io n.

2. \Vhcreas- the Sanitary l.andfill o[ Shillong tvluniciprl Board is opcratinq rvirhout conscnt to
0pcratc liorn thc Board: ,, ,

. \\'hcrcas. an inspcction olthc Sanitary l-andfrll of'shillong llunicipal Board rvas carried out b1,
the Lloard's Olticinl on l'' r\ugtrst, 20?-l and Dircoion rvas issuetl tc rhe C[O. Shillong
Municipal lloanl lbr non-cornpliance to Solid Waste Nlanaqcrncnr Rule s. 201(r Vitle. NO NIPCB/
CON-S12009i 2024 -2025i152, Dated: l4rr' Augusr, 2024;

{l \

'1. \\"hrras. as per the l'est l(eport ofthe waste water collccted on I"'Augusl.20l-l tniJ 9,t'october,
l02l lionr thc Lexclratc Trcatnrcnt Tank indicates that all the pitrameters oI thc ['est Reporr have
excr:crlcd the Standards t'or l-and Dispo$l ol Leachatcs as pcr the Solid \\,aste lvfanagcment
Rules, 2016.

5. Whereas. inspeclion of the Sanitary Landfill ol'shillong lr,lunicipal lloard rvas again carried out
bv tllc lloard's Otllcial on g'h October, 202-l to nronitor cornplilnce ot' thc ciirectirtns issued by.
thc Lhard Vidc. NO. ilt PCI]/CON-8/1009/2024-101i/ l5l. Datetl:l-l'1'Auqusr. l0l-1 lnd ohscrvccl
thal no initiatirc rras lakcn bv thc Shillong Municipirl l]oarti :

(r. whcrsas. shoucause Notice rvas issucd to Shillong Municipal lJoaril virlc. T.o
No. ill PCU/CON-8i2009/102.I-20:5/ 15.1, Dated: 28'h Ock)bcr, l0l1 tirr violatins the tbllorving:-

i. Scction )5 of thc lYater (Pre"-ention and (-.outol o-f'Poilutipttl tct 197.t oul Section
2 I of the l ir / Pr.(;cutio,t and Control LtJ' l)ollution) ,ic t t98 ! .fit. qtext iay u Sanilarl,
l,urtdJill vithout o talid Consent-fi.ctn tlu, l]ounl.

ii. S,t,r'ti(D 2J/l) kl <l(b) o[tlrc ll'ater ll'reytntuttr annl ( ontni ol poll irnt .ltt lgTJ lbr
di.schorgitg leuL.ht c *QsI.,$,uler dirL'cth,it o hukl strcLrlt,

iii. Rul,: l5tr,1 <t tle Sotid ll,e.sre ,\ldnogent* I lcs. lAl6 /br l4,<,retitrg tithoul
u Ioi:trtioir li-rtttt rhc lloor<!.7. Whercas. oo rcspensc reci:ivc frorn thc Shilltxs lvlunicipal Lirald rill rlarc.

ll. Wltcrsas. thc lli,n'hle r.\ationll (ir¤cn fribunirl. t,rinciprrl Ucnch in its ortlcr OA No. 5{)l/101 7
(WP (( lVlt.) No. l75r'2011. Pan,a\aran Suraksha Sanriti & Anr. V:,. Lirrion ol lrdia & Ors.

rotrol Ilo rd tCl'CU) thn{. '-ll:c C l,(Llircctud ( cntral l'ollrrtir,rr (' rr lirr

I

l. Whcrcas, ConscDt to Establish under Section 15,126 of lhe \Valcr (pre'ention & Control of
Pollution) Act, 1974, as arnended and under Section 2l ol the r\ir (prcvention & Control of
Pollution) Act. 1981, as arnended rvas granted to lvlls shillong i\'lunicipal Board- vitlc T.o. No.
MPCBf I'B-CON-08-2009/2009-2010/ 12, Dated: 26,h November. 2009 tbr sr;rring up n sanitary
landfill ovel an area of 5.201 acres at Marten, Marviong, [ast Khasi Hills I)istrict;
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Meghalaya State PoUgtion Control Board
Forest: & EnvroDmefit Department. covernment of Megtlalaya

'AR0EN' Lumpyngngad, Shiuong 7s1014
Website r http:l /megspcb. qov. rn

i

(a.
c }IIEX'U'HrrY

ct)

{hilLrre. if au1, agairsl thosc accountablc tbr setting trp and nraintaining S-fPs. CETPs and ETPs

CPCI) rnay also asscss and rccovcr compensation lbr damagc to the en\irontnent and said lund
rray be kcpt in a separate accourt and utilizcd in terms of an actitrn plan fbr protection ol the

environmcnt. Suclt action plan mal' be prepared by thc CPCB rvithin thrcc rnonths":

9. Whereas, the Hon'blc National Oreen'fribunal. Principal llench in its order dated: l0/0712019 in

OA No. 10.-i8/201 8 on Ncws ilcm puhlished irr "'l he r\sian Agc'' Authored by Sar{ay Kaw litled
,'CPCII to rallk industrial units olr pollution lcvcls" that'"l'he SPCBs arrd CPCB rvere free to take

coercive rncasures- iucluding recovery ol cotnpcnsation for damages to the environmcnt otl

'Polluter I'ays' prirrciple and also to adopt precautionary measures on 'l)recautionary' principlc;

10. Whereas, the I'lon'ble National Grcen Ilibunal. Llastern Zone Benclt in its ordcr dated:

l0l03l2O?2 in OA No. I 00/202 li F-2, Shri Pyrrbait Sutnga Versus State o[ ivleghalaya & Ors that.

"computation of Environrnental (lompensation, cost ol'rcstitution and rernedial tneasttrqs as rvcll
as penalt-v to be irnposed for violation of environmental nornls".

Now, theretbre in vierv ol'the aborc the lVleghalal,a State Pollution Control lJoard in exercisc o[thc
porvers coffered upon it under Section i3A of the Water' (Prevention and Conttol ofPollution) Act, 1974

and Section 3lA of the Air (l)revenrion and control ol Pollutiorr) Act. l98l do hcreby imposed an

Environmental Cornpensation oI Rs. 26,25,000/- Rupees (Trvcnty Six Lakhs and t\Yenty fivc lhousand
only) on SHILLONG IVIIJNtCIPAI- BOAIID calculated ur thc basis of utctltodolcrgy developed by'

Ccntral Pollution Control Brrard firr Assessing Flnvironmcnlal Compcnsation and adopted by rlre

Nleghalaya Sratc Pollution Control Boald

The E,nvirorrmcntal Compensation shall be paid within a period ol'l5(filtecn)days frorn the datc ol
receipt olthe direction in the fbnrr of Denrand [)raft or Bankcr's Cheque to he drawn in f'avor of lvlcntbcr

Secretary, ivteghalar*a State ['ollution Ctrntrrrl Board, palable at Shillong.

ln casc thc unit tails to cornpl! rvitlr thc abbve directions. the Nlcghalaya State Pollutior Control
lloard will bc co[strained to iririate proceedings against your Lrnit as decmed fit undcr thc relevant Acts
and Rules

r.}

IRNIAN
\lcghalala Statc Pollttt ntlol Boar d,

luerno NO.lvlPCllr CON-8i2009/2024 :025i/i tl- /)

Sh illong

Dto: tne / 4anrrar),, 2025.

Copr trr:
l. 'l'he Sccretary, Forest & [:nvironmcnt Depanmcnt. Governnrent of]!'[cghalaya, Shillong for kind

information.
2. The Secretary, Urban Allhirs l)epaflmenl, Govemrrtent of ]leghala.va, Shillong fbr kind

infortnation,
3. The l)irector. Urban Atl'air-s Depanrnent. Meghalala. Shillong tbr krnd infonnation.

A
\

,\. cuAlull-\\

I

I

l

l

I
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Avijit Mani Tripathi <avijitmani@gmail.com>

O.A. No.217 of 2024 EZ Bench- Reply on behalf of Resp. No.5
1 message

Avijit Mani Tripathi <avijitmani@gmail.com> 24 May 2025 at 16:19
To: enatoli sema <enatoli@gmail.com>, surendra kumar <surendra_kr15@rediffmail.com>, Dn Ray <raydnr@gmail.com>

Ma'am/Sir,

Please find attached an advance copy of the reply affidavit being filed on behalf of Resp. No.5- Urban Affairs Dept.,
Govt. of Meghalaya in the subject case before the Hon'ble NGT (EZ Bench).

Regards,
Avijit Mani Tripathi
Advocate on Record
Supreme Court of India
B 17, Fourth Floor, Jangpura Extension
New Delhi-110014
Ph.011-43582788, 9958537705

OA 277 2024 Reply Urban Affairs Meghalaya.pdf
9076K
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